
tyl M l { 1, 160? (JBAKA) Support Price* af 14a.
Vital AyrL commodities <GA)

(v) Stateinent No- XIV—Eleventh
Session, 1974.

(v i) Statemtikt No. XIII—Twelfth 
Session, 1974.

(vii) Statement No. XVII—Thir­
teenth Session, 1075.

(viii) Statement No. I—Fifteenth Se­
ssion, 1976.

[Placed in Library. See Ho. LT-10407/ 
76.J

R e v ie w  & A n n u a l  R e po r t  o f  H in d u s ­
t a n  Z in c  L td ., U d a ip u r  f o r  1974-75

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD): I  beg
to lay on the Table a copy each of the 
following papers (Hindi and English 
versions) under sub-section (1) of sec­
tion 619A of the Companies Act, 1956:

(1) Review by the Government on 
the working of the Hindustan Zinc Li­
mited, Udaipur (Rajasthan) for the 
Tear, 1974*75.

(2) Annual Report of lhe Hindustan 
Zinc Limited, Udaipur (Rajasthan) fur 
the year 1974-75 along with the Audit­
ed Accounts and the comments of the 
Comptroller and Auditor General 
thereon. [Placed in Library. See No. 
LT-408//76.]

L im e s t o n e  a n d  D o l o m it e  M in e s  
L a b o u r  w e l f a r e  F u n d  a m d t .) r u l e s , 
1975 Em p l o y e e s ’ F a m i l y  P e n s io n  
(A m d t .) S c h e m e , 1976, A n n u a l  r e p o r t  
op C e n t r a l  B oard  f o r  W o r k e r s  e d u ­
c a t io n  fo r  1974-75 & N o t if ic a t io n s .

THE DEPUTY MINISTER* IN THE 
MINISTRY OF LABOUR (SHRI BAL- 
GOVIND VERMA): I  beg to lay on
the Table:—

(1) A  copy of the Limestone and 
Dolomite Mines Labour Welfarfe Fund 
(Amendment) Rules, 1975 (Hindi and 
Snglish versions) published in Notiflca- 
ftan No. G.&.R. 285 in Craxette of .India 
4M«d the Slst February, igftfc, under 
auto-flection (4) of section of tne 
Limestone nad Dolomite Mines Labour

Weli»re Fund Act, 1972. {Placed n» 
Library. See No. LT-10409/76].

(2) A  copy of the Employees’ Family 
Pension (Amendment) Scheme, 1979 
(Hindi and English versions) published 
in Notification No. G.S.R. 182 in Ga- 
xatte of India dated the 7th February, 
1976, under sub-section (2) of section
7 of the Employees' Provident Funds 
and Family Pension Fund Act, 1962, 
together with an explanatory memo­
randum. (Placed in Library. See No* 
LT-10410|76].

(3) A copy of the Annual B'eport 
(Hindi and English versions) of the 
Central Board for Workers Education 
for the year 1974-75. IPlaced in Lib­
rary. See No. LT-104U/76.]

(4) A  copy each of the following No­
tifications (Hindi and English versions) 
under sub-section (3) of section 37 of 
the Apprentices Act, 1961:—

(i) The Apprenticeship (Second
Amendment) Rules, 1976, pub­
lished in Notification No. G.S. 
R, 38(E) in Gezette of India 
dated the 23rd January, 
1976.

(ii) The Apprenticeship (Amend­
ment) Rules, 1976, published 
in Notification No. G.S.R. 125 
in Gazette of India dated the 
24th January, 1976. [Placed 
in Library. See No. LT- 
10412)76].

12.01 hr*. 1rv

CALLING ATTENTION TO MA­
TTER OF URGENT PUBLIC IMPOR­
TANCE

Su p p o r t  P r ic e s  o f  V it a l  a g r ic u l t u r a l  
C o m m o d it ie s

SHRI ERASMO DE SEQUEIRA 
(MARMAGOA) : I call the attention of 
the Minister of Agriculture and Irriga­
tion to the following matter of urgent 
public importance and I  request that he 
may make a statement :

“Need for urgent and widespread 
purchases by Gofrirtment  to support 
prices of vital agricultural commodi­
ties."


